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(b) the average number of buses on
roads in Delhi during each ot the
months during the above period;

(¢) the average number of buses
plying on inter-State routes each
month during the above period and
average earnings from each bus; and

(d) the loans/grants given by Gov-
ernment to the D.T.C. during each of
the above three years?

THE PRIME MINISTER (SHRI
MORARJI DESAD: (a) to (v, A
statement is la'd on the T:ible of the
Sabha. [Placed in Librury. See NO
LT-475/77).

(d) No grant was given durirg the
three years. [DMet.ils of lean; sanction-
ed are as und:r: -
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£xpansion of Bata and other Shoe
Manufacturing Companiey

1323. SHRI SATYENDRA NARA-
YAN SINHA: Will the Minister of IN-
DUSTRY bhe pleased to state:

(a) whether Government are aware
that big shoe manufacturing units are
displacing lakhs of shoe makers;

(b) whether Government are think.
ing of preventing further expansion of
Batas and other big shoe manufactur-

ers; and
(¢) if so, facts thereof?

e

THE MINISTER OF INDUSTRY
«SHRI BRIJ LAL VERMA): (a) to
v¢). Under the existing policy of Gov-
ernment, the Leather Footweur indus-
try i< reserved for development in the
small sector oty Applicat.ons fer
expansion of existing units as well as
for seiting up of new units in the crga-
nised sector are conuidrereq exclusively
for export development. Earlier, an
export obligation of 75 per cent was
being stipulated in respect of expan-
sion as well s new units in the orga-
nised sector, Presently, bhowever, ap-
provals are arcorded only on the hasis
of a 10p per cert  export obligation
(subject to re;ecrions, not exceeding
5 per cent being sold domestically).





